
BEFORE THE NATIONAL GREEN TRUBUNAL
MEMORANDUM OF APPLICATION

Original Application No.  113 of 2025

Between

SELVAPANDIANE,
S/ o. Vijayarangam,
No. 22, VOC Street,
Puducherry - 605 001

The Govt. of Puducherry
Represented by Chief Secretary,
Government of Puducherry,
Puducherry and others

Vs.

Petitioner

Respondents

ADDITIONAL TYPESET OF PAPERS : I

S1.No. Date Description Annexure Page.No

01 25.06.2025 Representation letter of the A-8 'Soriankuppam village people

02 11.07.2025 RTI reply from Settlement Tahsildar A-9 '0
03 11.07.2025 RTI reply from 6th Respolident A-10

11

04 12.07.2025 Photographs A-11 1`2

The documents filed herewith are certified as true copies

Dated at Chennal on this the 23rd day of LJuly 2025

0  F+-.
COUNSEL FOR APPLICANT
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puducheny

From,

H. Dhinakaran
S/ o. Arikrishnan
Middle Street, Soriyankuppam
Bahour Commune,
fuducheny. 607 402.
Cell:  9025111743.

To'

1. His Excellency the Lieutenant Governor,
Puducheny.

2. His Excellency the Chief Minister of Puducherry,
puducheny.

3. The Director,
Puducherry Pollution Control Board,
3rd- F`1oor Housing Board Building,
Anna Nagar, Puducherry.

4. The District Collector,
Puducherry.

5. The Director
Local Administration Department, Puducherry.

Sir

Greetings

Subject: Request to prevent the construction of the new
crematorium in Then pennal river in R.S.No.202.,

We are permanently residing in the above village. More than 1500
families are living in our village. Tin today 3 crematoriums are there in
our viuage. Ten thousand families are living in Bahour. Three thousand
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In addition to the  1500 families living in Kuruvinatham village and
Soriyankuppam   village.   Already   there   are   three   crematoriums   in
Soriyankuppam village.  These  three  (3)  crematoriums  are  sufficient for
our vinage.

But  now  through  the  Puducherry  Bahour  Commune  Panchayat
preparations are underway to set up a crematorium in Thenpennalyar in
Re-survey  No.  202.  Our  village  has  not  received  any  welfare  schemes
from  the  government yet,  agriculture  is  primary  for  our  villagers.  The
people   of   our   village   are   doing   agriculture   from    the   water   of
Thenpennaiyar  River.  They  are  working with  the  intention  of polluting
the  Thenpennaiyar  River  where  we  are  famiing  and  questioning  the
livelihood  of the  farmers.  They  are  also  working  with  the  intention  of
polluting the Thenpennaiyar river putting the livelihood of the farmers in
question. F\uther the Bahour Commune Panchayat, which has not taken
any action for the welfare and livelihood of the people, has already set up
three (3) crematoriums in violation of the law and is now trying to iriitiate
new crematorium in the agriculture land.

Already,  for  the  people  of periyar  nagar  there  is  a  crematorium
which is currently in use on about  1  1/4 kani and the land in No.  78 -
kiunvinatham revenue village Re-survey No.130/3 but without using it,
by constmcting new crematorium with  intention  to  affect  the  farmers.
They are going to construct a new crematorium in Re-survey No. 202 in
Thenpermaiyar River.

Without government order and without consulting the villagers and
farmers, on behalf of our villagers and on behalf of the farmers, express
our  opposition  to  the  fact  that  no  petition  has  been  submitted  for
const"ction of new crematorium, and on what basis, when already there
was   three   crematoriums,   they   are   trying   to   set   up   another   new
crematorium.

_             . iJ-
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We  humbly  inforln  you  that  if the  area  allocated  for  the  above
mentioned crematorium in R.S No. 202 falls in the thenpennai river, will
affect the agriculture, livelihood of the farmers and will be in question.

Yours truly

Peoples of the village

Hg!£: 55 signatures of the soriyankuppam villagers of 3pages.
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GOVERNMENT OF PUDUCHERRY
DIRECTORATE OF SURVEY AND LAND RECORDS

*****

FORM~3

NO.4i77roosrRTusT-ue025

From
The Public Information Officer . cwm -§cttlemeul Tahsildar`
Direelorate of survey & Land Records.
Puducherty.

To
Thinl. V. Selvapandiac,
No. 22. V.O.C. Street,
ptlducherty.

Sir'

I

Puducherr}. the

Please refer [o your RTl application received by this office on 08.07.2025.  The lnfomalion
sought for is famished below:-

!!£:. I nformalion sought ]nfom@tion furnished

11

Point No:  I As per the available feeords from this olTice, the
R.S. No. for the requested field, i.c. Then Penn8i

)

River is 202 of78 -Kunvinathan revenue village,
Puducheiry.

12

Point No: 2 i  The appticunt may obtain the village map from this
once by paying the Fireseribed fee as per RTI Act
during ``'orking l`ours only.

As per Ike seciion  19 of the Right lo lnfomation Acl 2005. ifnggrieved, you may file appeal before
lhe Firsi Appellato Authorfty, within 30 days of the issue of this order whose particulars are given
below:

Name end Address ofthc                                  : The Director,
First appella!e Authority                                     Dimatomte of survey & Land Reeords

RevenueComplextSalam.Puducllcny-605013,

i   .I,t

puBLlc INFORATlo'N oFmcE R-
oom-SETILEMENITAHSILDAR
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G'OVERNMENTOFPul}lJcl]ERRY
DF.PAR"ENTOFltF.VENUE^NDDl.S^`tTF.RMANAGEMF.NT

1.A,LUKOFFica-il^iiouR

Ntt.23.3orr{ iB/RTI/A.i/2o25                        ***`'

T',
Dl.  I I.07.2025

Tliim. Selvap.iiidianc.
N().2:. V.(}.{. Stre..I.
I}ud,,l.I,l.rr.` -(,05 oo , .
Sir.

SI.b:    TOD-r`umishing of reply of de RTI appljcatian under RTI
Ac`.2005 - Res.

Ref:    Your RT] Appli.`ation dried.1o.07.2025 recei`'ed by this
once on 10.07.2025

Witli ri`rcrcnce
Poini 2 is rumishedln res

r-I - +

i

ln    '1',`

to }'uur RTI Applicalion cited above. Llic information songl.I by }.ou

TFTrmfa.-nnlqtrygl,I

No.78-il{inviliaihari
bahour commune (hem is a  TI]€zi  pennBj  Rlvar

tor)  Penimi  River.  In  `tliicli  Re-surve}t  number
it   falls   a.5   per  the   selllenl..nl   records  tir  this
dt;partn`t]nl? Kindl}' pru``idc in..11... details.

Revenue   Villflge

ln   lhe   Ntt.78   Kiiruvjmlham   Re`'cniie
bahopr col7inililii. lhi`re  is a Then  [iennaj  Riy€r
(oi.)  Penmi  lth'cr.   Wlit`re  il  is  located  jli  tl`e
village  map  of (lijs  di-parmenl?  Kindl}' provide
iiii`  llii.  d€inils  and  jdclilify  mc  as  marked  wtiili

•..>uryi-.\+iLELmife

Rcp'}

The  Thunpr`nnai  River  flowifa_g iniF
78-Kuru`'imlham Revenue Village falls
under R.S.No.202.

towards phoiacapjng changes.

rfyou ari. .iggricved with the reply, you may fil(' an appeal ``'lth +'irsr A|)pcllate Authl]rity -
CLim  -DeFiLity  Collector  (RLivenue)  Soull`,  ViJli@11ur,  u»dLir section  19 of the  Rigli(  lnforma(ion Act,

wirl`in30diiysfroi.ithedsl.eorrocL.lplOfthoraply.

Yours. faltlifully,

tK+GOpfeingrmirHiir:i\\\B~iJ\gr£
TAIISILDAR-CUM-

PUBl,lcINFORMATIO»OFFIC£R
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